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tics and Breeding at CIRG, Makhdoom, 
Mathura from Indian Veterinary Re-
.earch Institute, Izatnagar. The trans-
fer wa made on her own request. While 
transferring her due regard was giv n 
to the general inshuctions to keep a 
husband-wife team together to the ex-
tent possible. Her training in Animal 
Genetics and Breeding as also her gene-
r Ll suitability was considered while 
posting her. 

(c) and (d) Some complaints about 
corrupt practices against the Director 
and other officers of CIRG, Makhdoom 
were received by the Council. The aBe-
lations made were investigated by the 
Council and it was found that there wa 

o substance in those allegations. 

(e) Dr. P .N. Bhat was duly selec-
ted on the basis of the recommenda-
tions made by A. S. R. B. as Dir c-

, 'or, CIRG. In regard to foreign travels, 
Dr. P .N . Bhat was deputed to USSR 
as a Member of Indian-Delegation for 
discussions about the Indo-USSR Pro-

. tocol 1982-83, during the period from 
5.9.82 to 16.9.82. There was no case 
pending against him where ac ountabi-
lity could be fixed . 

Low Valuation of Properties 

9566. DR. A.U. AZMI : Will 
~he Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) whether it is a fact that low 
valuation of properties has erod~d the 
tax base of local authorities who in turn 
depend on that for developmental 
work and improvement; and 

(b) if so, do Government propose 
to review in all its aspect the ques ti n 
f municipal fiQances so as to eOt\.ble 

S~atel and the Centre to use their rc-
aODrces for plan purposes? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF WORKS AND 
HOUSING (SHRI MOHAMMED 
USMAN ARIF) : (a) and (b) Local 
Government is a State subject and the 
v tioq of properties by the urban 

I eal bodies is undertak n under the 
Municipal status by the Corporation / 
Municipali ties as per the rules and 
regula tions framed by them. Valu-
ation of properties in most of the 
States is done on the basis of annual 
rental value. 

In pursuance of a resolution adop-
ted by the Central Council of Local 
Government and Urban Development, a 
Study Group wa. appointed on ' Resour-
ces of Urban Local Bodies and Muni-
cipal Corporations' which, int'er-ali a, 
went into th ... question of property tax 
basco The recommendations, of the Study 
Group and the endorsing re olution of 
the Centra] Council have been forwar-
ded tv the State Governments and 
Union Territories with the request that 
Dece sary follow-up a ction may be taken 
at an early date. 

Publ ic Distribution System in Delhi 

9567. SHRI B.V. DESAI: 
SHRI GHULAM RASOOL 

KOCHACK: 

Will the Mini ter of FOOD AND 
CIVIL SUPPLI S be pleased to 
state: 

(a) whether it is a fac t that there 
are two major cau r~ of concern in 
Delhi 's public distribution system; 

(b) whether one is th a t wheat supp-
I ies arc lagging behind d .!mand and the 
wheat avai labh~ is of i.l poor quality; 

(c) whether it is a fact that contro-
lled and open market prices of wheat 
have led to a large scale blackmarket-
ing; 

(d) whether it is also a fact that 80 
to 90 per cent of the estimated palm 
oil and rapeseed oil supplied to the fair 
price shops is also being sold in the 
blackmarket to canteens and halwais 
etc; 

(e) if so) whether it is also a fact 
that it has been found that wheat $tocks 
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at t e fair pric shops disappeared with-
in days of the arrival; and 

(f) jf so, ·what steps are being taken 
in \his regard? 

THE MINISTER OF STATE OF 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI BAGHWAT 
JHA AZAD): (a) to (f) For the public 
distribution system, allotment of food-
grains; including wheat, is made to the 
various States/Union Territories on 
a month-to-month basi s, keeping in 
view the overall availability of stocks 
in the Central poo], the relative needs 
of the various States market availability 
and other related factors. The public 
distribution system is not meant to 
ca ter ' to the entire requirements 
of the consumers, but is meant to 
supplement the free market machanism. 
The overall position of availability or 
food grains meant for pubJic distribution 
in . Delhi is satisfactory though in a 
system of this magnitude, temporary and 
locali cd short~ge of certain essential 
commodities, including wheat, cannot 
be completely ruled out. Wheat stocks 
conforming to the government specifi-
cations are issued by the Food Corpora-
tion of India to the fair-price shops. 
The fair-price shop-owners have to give 
a certificate to the issuing of the Food 
Corporation of India to the effect that 
'the stocks accepted by them are of good 
quality. Sealed samples of cereals issued 
to the fair-price shops are also provided 
to shop-owners for display for the bene-
fit of consumers. 

As far as distribution of palm-oil 
and rapeseed oil, they are sold. on pro-
duction of food card, to the food card 
holders only. Certain stray cases had, 

. however, been detected by Delhi Admi-
nistrntion where irregular sale of these 
oils had been made, for which appro-
priate legal action is being taken against 
th" offenders. 

Regular checking is done by the 
Enforcement Wing of Delhi Administra-
tion to ensure that the essential commo-
ditIes" including wheat, meant for pub-
r distribution ,system are ~i,tr'buted 

to the genuine consumers at pro-fix d 
prices. In cases of irregularities, action 
can be and is taken by the Delhi . Admi. 
nistration under the law. 
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